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Preparatory classeS in Delhi CoU~ 
~l:~. Shri Sham La! Saw: Will the 

Minister ot EducaUOIl be pleased to 
state: 

(a) whether it i£ a fact that Prepa-
ratory Classes for Mat;'icu 1 ates in all 
the Coileges in Delhi are being closed 
down this year; and 

(b) if so, the alternative arrange-
ments made by the Authorities! 

The M.in.lster of Education (Dr. K 
L. Shrimali): (a) The Prepratory 
Classes in Delhi Colle·ges were clos£-<i 
by the Delhi Uniersity l:lst year. 

(b) The Delhi Administration 
started special classes in some Gov-
ernment and Government aided 
schools for those who passed the High 
School or its equivalent examination. 
The conti;Juance of these classes in 
the next academic year will depend 
on the number of students requiring 
such facilities. 
Equipment for Indian on Company 

~ .. W. Shri D. C. Sharma: Will the 
Minister of MInes aDd Fuel be pleased 
to state: 

(a) whether it is a fact that pro-
posal to import distribution eqwp-
ment for the Indian Oil Company 
from Italy is under consideration; and 

(b) if so, the details thereof? 

The Minister of Mines aud Fuel (Shri 
K. D. Malaviya): (a) According to the 
latest indication import of oil distri-
bution equipment from Italy will not 

be economical and hence the propoal 
is likely to be dropped. 

(b) Does not arise. 

12.03 hrs. 

CALLING ATI'ENTION TO MAT-
TERS OF URGENT PUBLIC IM-

PORTANCE 
RELEAsE OF INDIAN PRISONERS-OF-WAR 

IN CHINESE RAIOlS 

SlIri Raghunath SinP (Varanasi): 
Sir, I call the attention of the hon. 
Prime Minister to the following mat-
ter of urgent public importance and I 
~equest that he may make a state-
ment thereon:-

Chinese announcement regard-
ing release of Indian Prisoners-
of War. 

The Prime Minister and MiDistu 
of External Affairs and Minister of 
Atomic Energy (Shrl lawaharlal 
Nehru): We have received intimation 
from the Chinese Government 
thrOUgh our Charge d' Affaires in 
Peking about their proposal to re-
lease 3,213 captured Inc:!'"" m':'tary 
personnel.. They propose to begin 
this process of release from the lOth 
April through the Chinese Red Cross 
Society. Also, the corpses or ashes 
of 11 dead captured personnel will 
also be handed over. 144 persons will 
be handed over at Batitung on the 
southern bank of Puch River to south 
Sarna on the 10th April at 1000 hours 
Peking time by the Chinese Red 
Cross to representatives of the Indian 
Red Cross. The majority of prisoners 
will be released north of the Bang 
Pa3s and the first batch of 469 in-
cluding 27 wounded and sick were to 
be released on the 10th but the road 
to the Pass on the Chinese side is 
blocked with snow upto one metre 
depth and presumably the road to 
Tawang is also blocked with snow. 
Therefore the release may be post-
poned by 5 to 10 days dependJing upon 
as to when the road will be clear and 
if there is no further snow. That is 
all that we have heard. 
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Shri Ranga (Chittoor): In regard 
to br:lin-washing, whether the Gov-
ernment have any information. 

Mr_ Speaker: That he is not asking. 
He might put the question again. 

lilT Iro~ f~~ : li ~ f~ ~q; 
<m:$;;n~~,~~~ mik if 
~~ aT ~ f!fi1n ~, ~ ;;noR 
~f~~~fm~~it 
w~ rn it; f;:ro; ~ lfr Q;~ ~ 
w~? 

Mr_ Speaker: Now Mr. Ranga is 
satisfied that that was not his ques-
tion. 

8hri Ranga: I eould not follow the 
.Hindi. 

Shrl Hem Sarua (Gauhati): In 
view of the fact that the decision of 
the Chinese to release the Indian 
POWs in their hands is propagated as 
an act of merey by Chin.a-sinee we 
did not take any steps to effect their 
release-may I know what steps Gov-
ernment have taken or propose to 

PuOIic Importance 
takl' to see that China does not get 
an opportunity to march over Us in 
this polincal propaganda? 

Shri JawaharW Nehru: What were 
the last few words? 

8hri Bem Saroa: China is trying 
to take a diplomatic, that is political, 
advantage out ot it. 

Mr. Speaker: If he repeats the 
question, he would take too long. 
Shall we look into this matter that 
China does not take an opportunity 
to mareh over us in this diplomatic 
move? 

Shri JawaharIal Nehru: If I have 
to answer that, each country normal-
ly tries to better its own propagandist 
position and China, would, no doubt, 
try to do so, and it i:; up to Us to do 
so too. 
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Shri lIarish Chand,.... Matlav 
(JaJore): Do I take it thal this is a 
unilateral action by China just like 
the cease-fire and that there is no) 
special significance about it? 
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Shri Jawaharlal Nehru: The hon. 
Member may take it as he likes. 

Shri Kapur Singh (Ludhiana): May 
I know whether it is true that the 
Chinese usually make a small mone-
tary gift to each released Indian POW 
with exhortatIOn to deposit the same 
m the National Defence Fund of 
India? If so, whether our Govern-
ment perceive some slight evidence of 
Chinese contemptuousness towards 
our defence preparations? 

Mr. Speaker: Whether it is a fact 
that the Chinese, whenever they re-
lease Indian prisoners, give them 
some money just with the purpose of 
having it deposited in the Indian 
National Defence Fund. 

Shri Jawaharlal Nehru: I have not 
heard of it. 
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HARASSMENT OF MEMBIIRS OF MINOBlTl' 
COMMUNITY IN EAsT PAKISTAN 

Mr. Speaker: Now, the next call-
ing -a t ten tion-notice. 

Shri 0, C, Sharma (Gurdaspnr): I 
had sent also a short notice question 
on this matter. 

Shri Hem Barua (Gauhati): I call 
the attention of the Prime Minister 
to the follOwing matter Bt urgent 
public importance and I request that 
he may make a statement thereon: 

"The reported harassment of 
members of minority community 
in East Pakistan resulting in their 
migration into Assam as disclosed 
by the Finance Minister of 
Assam.". 

The Deputy Minister ill the lIinis-
try of External Affairs (Shri Dine5h 
Singh) : The details of the infonna-
tiOn communicated 
Minister of Assam 

by the Finance 
in the State Aa-

sembly on March 26 are that 14 
Hajong families coruristing of men, 
women and children, totalling 64 pP.r-
sons, arrived in Shillong on 23rd 
March, 1!t63. Stat. ... Government .. m-
eers questioned four leading persons 
from amongst these families and they 
have reported that these Hajong fami-
li'es were residents of villages named 
Radhanagar, Govindapur, Simakata 
and Panchgaon within the precinct of 
Kalmakanda Police Station in the dis-
trict of Mymensingh in East Pakistan. 
They are Pakistani nationals and en-
tered Assam without any travel do-
cuments. The reasons gjv~ by them 
for migrating arc sense of insecurity, 
fear of personal molestation and ec0-
nomic depression in East Pakistan. 
They also stated that they were at-
t.racted by vacant reserve land near 
Village Kumarikata under Tamulpur 
Police Station in Kamrup District in 
Assam where some of their relations 
had been living for some time. They 
had crossed the border via Lengw::a 
Camp in East Pakistan and then pro-
ceeded to Maheshkhola in the United 
Khasi-Jaintia Hills about 15 days ago 
and ~e had' c~d the border 


